CENTKAL ADWUN ISTRATIVE TRIBUNAL
BANGALORE BENCH

Second)Floor,
Commercial Complex,

Indiranagar, -
BANGALCRE -~ 560 038.

Misc. AEEln No0.95 of 1996 in _Dafed‘.ZTMAR 1996

- v wm e e u—-——-———-—----——-—

A@PLICATICN NO._1066 of 1995 and 1260 to 1266 of 1995,

APPDICANT(S) : Smt.N.Malathi and seven others.,

V/s., a

RESPANDENTS ¢ gecretary,Deptt.of Telecommunications,
New Delhi and four others.,

To.
l.l . . Sri.Harikrishna S.Holla, Adéocate,
' No.34/3, Second Floor Fifth Main,
Gandh1nagar,8anga10re—9. .
2. Sri.M.Vagsudega Rao,Addl.CGSC,

High Court Bldg,Bangalore-1.

Subject:- Forwardlng ef copies of the Orders passed by
Central Administrative Tribunal,Bangalore-38.
- X X X .

. A cory of the Order/Stay Order/Interim Oeder,
passed by this Tribunal in the above stated appllcatlo(s)
is enclosed for informatisn and further necessary action.
The Order was pronounced on_25th March, 1996, '
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In the Central Ad
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ministrative Tribunal
Bangalore Bench
Bangalore
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ORDER SHEET (Contd.)

Bate

Office Notes

Orders of Tribphal

- [DPH)VC/ (TVR)HM(A)
fARCH 25,1996

ORDER ON M.A.NO.95 OF 1996

" At &he request, allowing M.A.
No.95 of 1996 further eight weeks'

time granted finally for compliance.

of accordingly., - - = '
cd— &A—
TMEMBER(R) VICE-CHAIRMAN.
TRUE Copg

Sec¢tion Officer
Central Administrative Tribunal
Bangalore Bench

’ Bangaiore

VH.A.NO.QS of 1996 is disposed

o ——



(CENTRAL ADMIN ISTRAT IVE TRIBUNAL

} L _BANGALORE BENCH
i =y .
Y | ‘ Second Floor,
: . : GCommercieal Gomplex,
Indiranagar,

Bangalore~560 038,

: . Dated: =4 JUN 1996
AAf‘\Pplicatioln No. ".Mﬁ‘/gf/a/'é  OA /oeé/éfdmeo;o 26655
. Applic:ant‘@) : M 0_7: @ Q,é? M/b C\;\,\,M ' :

V/s.

‘Re.sponder-ljts : f’v«\/fz /Vwm% 48 7‘”4
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Subject:ﬁ Forwarding ef copies of tha Ordérs Passed by
- ' - Central Administrarivp Tribunal,Bahgalore-SG
= X X X

_ K copy ‘ef the -Order/st ay Order/Interim Ordar,
Passed by this Tribunal in the above mentioned application(s)
is enclosed for information and further Necessary action.
The Order was pronounced on- S35 :
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“Applicstion NO...v...

ORDER SHEET (Contd.)

| ‘In'the Central Administrative Tribunal
Bangalore Bench
Bangalore

M 4. /57/014199
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Heard both the learneod
counsel, In a eimiler matter
in 0.A,K0,1845/95 referring
to the SLPs 25485 to 25489 of

1995 pending before the Supreme

Court, this Tribunal has orderad
as follows$

®WJe grant extension of

time to comply with tho
directions of this {Tribunal :
til1l1 the disposal of the

- above said SLPs, Raspondente'
shall work out tho [relfef
claimed in the light of

the desciston of tha Suprens
Court, Uith this direction,

M.A Ne,135/96 atand.
- disposed of

Anothsr order alloding the

| applicaticn came to be made in

8A «%0.1006/93 of Bangalore Bench.

|8 dt EhEFe vas no SLP pending

before ths Suprems Court or interis
order passed by the Supreme Court,

The bensfit was given to;the

applicant according to that decisic

In O.A.No,1845/95 it came to the

"
.
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notice of the Tribunal that
the Supreme Court has stayod
the order of the Hyderabed Bench

" lin a similar eatter, The net
;reeult e that in one of the

ordere of the Tribumal as the

|supreme Court is seized of the
patter in SLPs. arising frbm

the decision of the Hydergbad
Bench of the Tribunal we have
granted extension of time, to
implement the order till the

O _‘_’_ltension 114 timie to
lnnlement t+2 prder of this

|Tribunal till the dis- osaﬁ of

the above said SLPs,

dispasal of the SLPs, ,Ue‘think
‘e similar order is reqpired
' in *Hé&acasoa also, Ther fore,

:
Central Administrative Triburisl

Bangalore Bench
. Bangalore

3
ALY

m(A) ve z
TRUE COPY «d



